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| TEM No. 1 Court No. 7 SECTI ON XV
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

IANo 31n Gvil Appeal No.8299/2002

M'S. NATI ONAL TEXTILE CORPN., BANGALORE Appel | ant (s)
VERSUS
MYSORE M LLS JANATHA KARM K SANGHA( REG ) Respondent (s)

( Wth Appln(s). for clarification/nodification of court’s order dated 9.12.2002)( For

i sposal )

Date : 22/08/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE P. VENKATARAMA REDDI
For Appellant (s) M . Raj esh Mahesh, Adv.
M. R C Kohli, Adv.
For Respondent (s) M. MM Kashyap, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The matter is adjourned by three weeks for filing rejoinder
affidavit.

(Usha Bhardwaj) (Madhu Saxena)
P.S. To Registrar COURT MASTER

Fi nal
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